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Indians Stranded In Gulf Countries 

*88. SHRI SURYA NARAYAN 
VADAV: 

SHRI RAMDAS SINGH: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) the number of Indian nationals who 
have been evacuated by air and sea from the 
GuH countries since the outbreak of the Gulf 
war; 

(b) the number of Indian nationals in·· 
eluding the nurses and construction workers 
who are still stranded in Iraq, Kuwait nnd 
Saudi Arabia, country-wise break~~p thereof; 

(c) the number of those Indians who 
have taken shelter in other countries viz. 
Jordan, Iran and Saudi Arabia; 

(d) the efforts made by the Government 
to ensure their safety; 

(e) whether adequate arrangements to 
evacuate these str:aded Indians have been 
made; 

(f) if so, the details thereof; 

(g)the expenditure incurred in the evacu-
ation process by the Government so far; and 

(h) whether any assistance from inter-
national 'orqanisations was received for the 
purpose and if so, the details thereof? 

THE PRIME MINISTER (SHRI CHAN-
DRA SHEKHAR): (a) 1440 Indians have 
been repatriated since the outbreak of the 
Guff war on 17th January, 1991. In addition, 
approximately 3,000 are estimated to have 
left Saudi Arabia for India after that date. 

(b) and (c). There are about 130 stranded 
Indians in Iraq and between 5000-6000 in 

Kuwait. Following is the number of Indians 
awaiting repatriation in other countries: 

Saudi Arabia 10 

Jorden NIL 

Iran 58 

(d) In cooperation with the Governments 
of the countries of their accreditation, our 
Embassies in the Gulf region are providing 
aU possible assistance to Indian nationals to 
ensure their safety. 

(e) and (f). Yes, Sir. Our Embassies in 
the Gulf region are in touch with the local 
governments and also with the concerned 
international organisations including the Inter-
national Organisation of Migration (10M) 

(g) The Government of India is esti-
mated to have spent approximately As. 300 
crores on the repatriation of Indian nationals 
so far. 

(h) International Organisation of Migra-
tion (10M) has rendered assistance towards 
repatriation of Indian nationals from Jordan 
(5 flights) and Iran (one flight). 

[ Translation] 

Telephone Connectlona In Almors 
District 

*89. SHRI HARISH RAWAT: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether the Government are aware 
that many people are on the waiting list for 
telephone connections in Almora District of 
Uttar Pradesh; and 

(b) if so, the time by which the persons 
on the waiting list are likely to be provided 
telephone connections? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (DR. 
SANJAY SINGH): (a) Yes, Sir. 

(b) In Almora District, only Almora Ex-
change has waiting list of 199. This waiting 
list is likely to be exhausted on commission-
ing of 2048 Lines IL T exchange during 1991-
92 subject to receipt of equipment. 

Interim Relief to Employees of Depart-
ment of Posts • 

*90. SHRI SUKHENDRA SINGH: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether an interim relief of Rs. 100 
has been given to the employees of the 
Department of Telecommunications and 
Mahanagar Telephone Nigam Limited, in 
Bombay and Delhi; 

(h) if so, whether the employees of 
Department of Posts are also demanding 
the same; and 

(c) if so, the reaction of the Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (DR. 
SANJAY SINGH): (a) No, Sir. However, an 
ad hoc payment of Rs. 1001- per month has 
been sanctioned w.e.f. 1.9.90 only to those 
Group. IC' and 110' employees of the Depart-
ment of Telecom who are working on deemed 
deputation to MTNL. pending finalisation of 
terms and conditions of their absorption in 
MTNL. This ad hoc payment is not payable 
to the other employees of Department of 
Telecom including those posted in Delhil 
Bombay but working outside the purview of 
MTNL. 

(b) and (c). There was a demand from 
one of the service Unions for payment of 
interim relief to the employees of Depart-

ment of Posts. There is no justification for the 
same. 

[English] 

Impact of the Gulf War on Fertlllz9l' 
Industry 

*91. SHRI R. GUNDU RAO: 
SHRI VASANT SATHE: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the fertilizer industry has 
been critically affected due to the Gulf war, 

(b) whether due to increase in crude 
prices in the international market the prices 
of Naphtha, the raw material for nitrogenous 
fertilizers and that of finished fertilizers are 
going up; 

(c) whether the Union Government 
propose to import fertilizers to meet the 
widening gap between their demand and 
supply; and 

(d) if so, the steps Government propose 
to take to save the fertilizer industry? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI JAYANTILAL 
VIRCHANDBHAI SHAH): (a) While the pro-
duction of nitrogenous fertilizer industry has 
not been significantly affected, the produc-
tion of phosphatic fertilizers dependent on 
the imported intermediates and raw-materi-
als have been partially affected due to the 
GuH War. 

(b) The prices of Naphtha and other 
petroleum products used for fertilizer pro-
duction have gone up on account of ~!; per 
cent Gulf Surcharge. Similarly, the price of 
imported fertitizers i~ also showing an up-


